
        
     
      

               

                  
       

   
      

   

  
              

        

  
     

   
                  

              
             

                
              

               
              

         
  

  
 

 

 

 
  

 

 

 
 

 

 
 

    

 

 



The Regislrar of Companies. Pune forwarded tfie compoundrhg apptbatbn ri./e ),is letcl
No.ROCP/STA/621Al444 dated 2410212015 and the same has been rreated as Company Application
No. 223 I 621 AlCLBMBl2ll 5.

l. The undersigned. the then Presiding Officer, of erst\\'hile Company Larv Board had gone

tlrrough the application and the repon submitled b) 1he Registrar of Companies. Pune and also the

submissions ,nade by the Authorised Representative at the time of hearing and noted that application

lir cornpoLrnding of offence comnrilted undcr SeclioD 210 of the Conlpanies Act, 1956' lneriled

considera!iorr.

3. Accordingly, the of]ence committed under section 210 o[the Cornpanies Act, 1956 as stated

andcxplaiiedabovehasbecnord€redonl7.05.:016tobeconrpondedagaiDsttheCornpanyandits
threc Dircctors on payment of Rs- 10.000/- b) each.

4. Subsequenlly. vide No(ificrlion No. A-.15011,114/2016-Ad. lV daled 01.06.2016. issued b),

lhe NJinistD of Corporate Allairs. Nc\r,Delhi, ths Central Covernmeot has oonsli{uted the Nalional
Compan), Law Tribunal and dissolvcd the ers(vhile Compan) Law Board w.e.i 0l .06.2016.

5. _l'hc 
applicants above named hale renritled the toral corrrpoundirrg feci of Rs.40,000,/' \'ith the

ne\\l) constiluted ofticc olthe Natioral Conrpanl, Larv'Iribunal. Murrbai Ilench i.e. alter dissolution
ofthe Company Law Board.

6. llaviug regard to the facts and circunrstances ofthc case, tLe olfeDce committed under seclion

210 ofthe Conrpanies Act, 1956 b) the Company and its three Dircctors narned above. is hereby

compounded.

7. 'nrerefore, Registrar of Conlpanies, iuumbai is hereby direcled to lake further aclioo ts
providcd undcr scction 621A(3)(c)(d) ofthe Cornpanies Act, 1956.

Ordcrcd Accoildingl)

Dared this S\)$g fU, 20 R.

B.S.V. PRAKASH KUMAR
Menrber (Judicial)
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